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CRI M NAL APPEAL NO. 364 OF 2009
WAMAN & ORS. Appel lant (s)
VERSUS
STATE OF MAHARASHTRA Respondent ( s)
(Wth office report )

Date: 21/06/2011 This Appeal was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE P. SATHASI VAM
HON BLE MR JUSTI CE A K. PATNAI K
(Vacati on Bench)
For Appellant(s) M. J.P. Dhanda, Adv.
M . Anrendra Kumar Singh, Adv.
For Respondent (s) M. Dushyant Parashar, Adv.

Ms. Asha G Nair, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

M. J.P. Dhanda | earned counsel appearing on
behal f of the appellants commenced his argunents at
12.20 p.m and concluded at 2.15 p.m Thereafter,
M. Dushyant Parashar | earned counsel appearing on
behal f of the respondent State made his subm ssions
upto 3.00 p.m

Hear i ng concl uded.
The Court reserved its verdict.
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